m Written Ansivers

%) Unfilled vacancies are curried for-
ward to 3 subsequent recruitment years.
Yeg Sir, some posts have also been
dereserved.

* (&) Ia the Revenue earning Dapartments,
it 'would mot bein the interest of work to
keep posts unfilled for indefinite periods.

Incredse in flying Traleing Fees by
Deini 8ying Cleb n

2002, SHRI PAINULI : Wili the Mini-
ster of 'TOURISM AND CIVIL AVIATION
be pleasgad to state :

(® whether the Delhi Flying Club has
increase its training fees;

(b) # 30, to what extent the revised fees
hlvg adversely affectad the economy of the
Club.

(c) how many boys, who have already
compleced almost half of their training, had
to abandon their further course due to
abrupt increase in the fee; and

(d) whether sufferers would be compen-
sated 7 '

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH):
(a) There has been no change in the hourly

rate for subsidised flying. However, in the
duntext of the prevailing unemployment
smobgst holders of Commercial Pilot’s
Licenses, subsidised flying available to
indlividual trainees has been limited up-
to Private Pilotis Licence standard (i.e.
:g;:: sixty hours) with affect from 1st April,

" (b) does not arise.

() Tt has ben desided that trainers who
bhad obtained their Private Pilot’s Licence
#nd had done 150 hours of flying on  3ist
March, 1970 will be permitted to avail of
subsidised flying upto the maximum limit
of 250 hours subjoct to the usual conditions.
Trainees who had obtained their P. P.L. og ot
before 31st March, 1971 but hsd not complete
150 honrs on that date can dofurther flying &t
the non-subsidsed rate of Rs.75/rrper hour.

(d) Does not arige.
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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED REFUSAL OF SOME STATES TO ACCO-
MMODATE BANOLA DesH EVACUEES

MR. SPEAKER : We will now take up
the Calling Attention. Shri Ihdrajit. Gupta.

SHRI INDRAJIT GUPTA (Alipore) :
But where is the Minister ?

MR, SPEAKER : He has written to me
that he is answering the question 1n the Rajya
Sabha and as soon as it is over he will be back
here. He must be on his way now. So,in
the mean while, we can take up the formal
business now. Let us tuke up Papers to be
laid on the Table,

SHRI P. K. DEO (Kalahandi) : This is
a very novel procedurc. This is never done,
We strongly protest against it. Hec should
be pulled up,

MR. SPEAKER: He is busy in the
Rajya Sabha. As soon as it is over he will
come here. Why should 1 pull him up?
(nterruptions) May be the same question is
being raised 1n the other House, 1f he is not
present there, they will also take him to task,
So, let us not make too much of such things.
He should not lose patience like that. I find
that the Minister has already come. Let us
now take the Calling Attention,

SHRI INDRAJIT GUPTA: Sir I call
the attention of the Minister of Labour and
Rehabilitaion to the following matter of urgent
publc importance and request that he may
make a statement thereon :

‘The reporied refusal by Governments
of Andhra Pradesh, Tamil Nadu and some
othar States to accommodate any evacuees
from BRangla Desh,’

%, R
THE DEPUTY MINISTER IN THE
MINISTRY OF LOBOUR AND REHABRI-
LITATION (SHRI BALGOVIND VERMA) :
The Government’s atténtion has beeh drawn
to hews teport whiich appoared in some News-
pipers about the reported refusitl of the Goveri
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ments of Andhra Preadesh and Tamil Nadu
and some other States to accommodate any
evacuees from East Bengal. It may be men-
tioned in this comnection that the Govern-
ment of India want to accommodate these
evacuees from East Bengal as near the border
as possible so that they are in a position to
return to their homes as soon as normal con-
ditions are created in East Bengal, Till then
the Government of India is extending nece-
ssary relief assistance to these orrcfugees
from East Benga! purely on humanitarian
considerations.

Of late, however, due to a heavy onrush
of refugees from East Bengal there has been
serious congestion in the border States of
West Bengal and Tripura and the State
Governments concerned have been complain-
ing of their inability to cope with the
problem. To relieve the pressure of refugees in

these two States, therefore, it has been decided (0

disperse some refugees from there to large-sized
camps cither in the interior of West Bengal
and Tripura or in other States. These camps
will be run and administered by the Central
Government. It has been decided to locate
these Centtal Camps on the Central Govern-
ment's land as far as possible i.e. on aban-
doned air-ficlds etc, Such camps are being
set up in neighbouring States like Bihar,
Orissa, Urrar Pradesh and Madhya Pradesh,
It is not proposed to send these rcfugees from
Woest Bengal to outlying places in Andhra
Pradesh and Tamil Nadu, if it can be avoided.
So far the Government of India have not
approached other State Governments to set
up any Central Camps, as there camps, as
already stated, ate being set up on Central
Government lands and will be administered
and run by the Centre, The question, there-
fore, of the reported refusal by the Govern-
ments of Andhara Pradesh and Tamil Nadu
to accommodate any evacuces from East
Bengal, does not obviously arise.

SHRI INDRAJIT GUPTA : 1 am happy
to learn from the statement that therc is no
State Government which has refused to take
evacuecs, We huve to base ourselves on
newspaper reports and on that basis we had
tabled this calling-attention notice, 1 take
the Minister’s reply to be a contradictiob of
these néswpaper reports which have specif-
cally qumgh migisters of Tumil Nadu snd
Auadhra Pradésh as seylng something different,
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I hope, he has contradicted that and said that
there is no basis of truth for this.

Now I would like to know one or two things,
with your permission, about the dispersal
policy. In the first place, there is a contra-
diction in the statement in so far as it has
said that because there has been congestion in
the border States of West Bengal and Tripura,
the State Governments concerned have been
complaining of their inability to cope with the
problem; and that to relicve the pressure of
refugees in these two Statcs, that is, West
Bengal and Tripura, it has been decided to
disperse some refugees from there to large-
sized camps either in the interior of West
Bengal and Tripura or in other States, One
part of the statement seems to me to be ¢on=
tradicted by another becausc by removing
them to the interior of the same two States 1
do not know how congestion or pressure is
going 1o be relieved on them. This may be
clarificd or at least they should change their
line of argument that congestion is in the border
arcas and so they will be removed to theinterior.
Congestion on the States cannot be relieved by
removing them (rom the border to the interior
of the same State. Rerides, I found the state-
ment by the Chief Sccretary of the Governn-
ment of West Bengal also saying that 12, what
he has described as giant, camps are going to
be set up in West Bengal itself,

About this dispersal to other States 1 would
like to know a few facts. How many rcfugeds
are proposed, at least in the first instalment,
to be sent to the other States? The neswpaper
reports say that Government has decided to
send 300,000 people. Of coursc, it is a véry
small number in comparison with the total
of 50 or 55 lakhs of refugees who have come,
Is this a correct figure or not?

Secondly, what arrangements are being made
for their transport? Newspaper reports, again,
say that the railway authorities have been
asked to provige seven trains a day from
Calcutta and it is estimated that each train
will carry about 1,000 people. That means,
if seven trains actually do operate, they cap
carry at the most 7,000 peoplc a day, 1f300,000
people are to be moved, at the rate of 7,000
people a day, I calculate, it will take almost
a month and a half; 43 days will be taken to
remove only these 300,000 people. There.
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fore, T would like to know from the Govern-
ment whether they have got any plan to incerase
the transport facilitics, depending not only
on trains but also, if necessary, on road trans-
port and, as the newspaper says that some
very big size planes have been provided for
them form some foreign country which are
tapable of carrying over 100 or 200 people
in each plane, whether these forms of trans-
port are also going to be employed or not;
otherwise, the dispersal will be extremely
slow and will, T am afraid, lead to further

complications.

I would also like to know whether these
trains are going to be run non-stop orthey are
going to go on halting all along at various
stations. Government will sec to 1t that they
are run non-stop not fiom Culcutta only bug
from the border stations. For example, from
Bongaon and other places trains can start and
go absolutely non-stop right through to where-
ver the camp sites arc going to be. Have they
any sych proposal ? They can give them food
in the train and for water also they can made
provision.

Now, these camps are to be Ceantral camps,
as he says, administered directly by the Centre
and, therefore, he has stated that the Govern-
ment of India has not approached other State
Government and so the question of theit
refusal does not arise. This 1s all right as far

as State Government's formal permission s
npt required in such cases. But after all that

is a technical way of looking at it. If 100.000
or 200.000 people are brought into a particular
State, naturally, they are not living 1n a vacuum
and, I am sure, som¢ consultation with the
particular State Govrenments must be held, So
1 would ltke to hnow whether any hesitation
or any doubts or any questions which may be
raised by the State Governments concerned,
U. P., Bihar, Madhya Pradesh and Orissa,
have been sought to bedispelied. For example,
naturally, they would like to know that the
refugees who go to their State are free from any
cholera infection gnd all that. Have they taken

steps to ensute that only those refugees will be

sont to other States who have not suffered from
any of these discases and that they have been
properly inoculated and so on,

Secondly, as to whatevér States they may
80, really 1 want to krow whether they have
riade arrangements for taking relief material
to those camps, Some States may legitimately

be worried by the reparts which coptinue to
appear that this rclief material is still not being
cleared from Dum Dum airport. 1 am sorry
to raise this matter again to which 1 referrgd;
the other day, The State Governments may
say, *‘If you send the peopie here, then you
send the rehef matenia) also.” Here is yester-
day‘s paper giving photograph of all the mate-
rnal pilling up. Although we were assured
that it will be removed very quickly, 1 want
to know what has been done baout it. It is
reporied 1n today’s papers that some interna-
tional organisation ha: been toid not to send
any mors material because 1t cannot be cleared
atthiwend, Why should not the State Govern-
ments have doubts about 1t ?

Lastly, there is another disquieting repoit
that many refugees arc not wanting to go to
other States, The 1eport has appeared thatin
one train whuch was suppused to accommodate
1000 people, about 8OO people did not want
W go by that train, There is a report that
sume people are trying to instigate people not
to go far away from Bengal and so on. [ doy
not know whether the repuris are correct, 1If
these repuils aic correct, I would ash the
Goveroment whether Lhey think that the remedy
lies only 1n some coercive measure, asis fepo-
rted in the press, that these refugces have
been told, i they refuse to go, their ration would
be stopped, or 1 want to know whether they
willresort to some form of propaganda campaign
in the camps to persuade these people to go
and, for that work, whether they will associate
with them these Awami League leaders and
other leaders who have come from East Bengal
and on whom, 1 presume, these refugees have
got more confidence than on people whotn
they have mot seen and met before. What
are they going to do about it ?

SHRI1 BALGOYIND VERMA : The hon,
Member has raispd as many as 7 question aad
1 would like to feply to all of them 0 that the
misapprehensions which are in the mind of
the hon, Member may disappear,

So far as the {irgt question regarding conge-
stion in border States is concerned, the conge-
stion is confined to particular places which are
neay thg'ho:dor. The pressure of population
has increased very much near the border end
there are places which are far off from the
Qorder where the pressuce of popy is not
50 much, So, we have decided that if at all
the refugees are to remain in the border States,
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then they should e ovenly distributed, With that
end in view, we have decided that somc of the
"refugecs who have to remain in Tripura of in
West Bengal® have to be dispersed to some
distant places in the same States.

Another thing that he asked was how many
refugees we intend to remove from  Tripura
and West Bengal. We want to set up 50 large-
size Central camps in West Bengal, Tripuia
and other neighbouring States. We want to
remove as many as 25 lakh refugees to these
Camps.

SHR1 DASARATHA DIEB . (Tripura
Fast) : How many from Tripura ?

SHRI BALGOVIND VERMA : 1 have
got the information. If you want 1 will give
you later on.

So, in this way, we want to rolieve the
pressure of these States, We are doing our
best.

Regarding the transport facilities, {rains
are there, We have recéived big-size transport
planes from America, from Russia and from
Australia, We ate receiving from UK, One
way, we will be using these transport.plancs
for carrying the materials needed for the refu-
gees, and in the other way, while returning,
they wiil be bringing in the refugees to the
various camps. Certain trigls arc aho going
on. These planes are there and they are land-
ing at various parts to see whether they can
land safely there.

Regarding the non-stopping of trains I may
say this, - They go -on running non-stop and
they stop only at stations where it is necessary
to stop for taking water or other provisions,

About the doubts of the States regarding
the refugees, 1 may say, we have taken every
precaution to see that such refugees who are
suffgring from cholera or other diseases are
not sent; only those are sent who are not
suffering from cholera or other diseases, This
is being checked, Dootors are there, With
the permission of the doctors only, these refu-
gets could be shifted from there. We do not
want that this dirty discase should spread all
over India. Therefore, we are taking every
precaution before removing these refugees
from there, We take this precavtion to see
that they are free from these diseases,
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About non-lifting of the relief material
from Dum-Dum airport. 1 may say, now there
is no material left at Dum-Dum airport. That
photograph is old enough. A plane had come
from outside. The matcrial was taken out
from the plape and it was lying there. It was
then that the photograph was taken. The
material was for Coach Behar Relief Society
and some matters were under dispute and this
dispute is now over. The Danish Ambassa-
dor has assurad us and delivery might have
been done by today morning.

When I went to Calcutta on the 6th and
7th, 1 found that 1efugees were willing to live
together. Refugees coming from a single
village wanted that they should be put in &
single place. Tlus is but natural, We have
therefore decided that the people of a single
village, wherever this can be arranged, should
be sent togeiher; and if this cannot be arranged
or made available, they should be persuaded
to go. Therefore, every effcrt will be made and
no coercion will be used for the purpose.

SHRI DEVINDER SINGH GARCHA
(Ludhianz) : It has been proclaimed by
various authotiticr, and it is very clear also from
the statement of the hon. Mirister that we are
tooking after the Bangala Desh rcfugecs with
the hope that very soon they would be able
to go tack to thcir ancestral homes after the
restoration of what the hon, Minister calls
normal conditions in East Bengal., But the
statement of the Pakistani President Mr, Yahya
Khan a few days ago should have given us a
very strong jolt. He had seid that he was
willingto take back a few Pakistanis who had
strayed into India, but he could. not throw
open the flood-gates for Indian destitutes to
enter Pakistan, It is very clear from this that
he intends to label these Bangla Desh refugees
as Indian destitutes and, therefore, Pakistan
would not be willing to take back at least the
nmajority of these people in the near future,

They have been pushing Pakistanis or Bast
Bengal citizens into India intentionclly and in
& very calculated way, They evacuated a
five strip all along the Bangla border. They
did not take a single person from the five-
mile strip doeper into East Bengal, but pushed
them on to Indian terriory. In view of this,
can we reasonably hope that Pakistan mounld



139  Refusal of some States to

[Shri Divender Sing Garch]

be willing to take these people in the near
future, and are we willing to fix a dcadline by
which Pakistan must accept its citizens back,
failing which we would be free¢ to take what-
ever pre-emptive action we need to take to
presetve our economic and political security ?

SHRI BALGOVIND VERMA : We think
that within six months, time, normal condi-
tions will be restored in Fast Bengal or Bangla
Desh, and these poor unfortunate people will
be allowed to return.

SHRI SAMAR GUHA (Contal) What

MR, SPEAKER : This interruption is
not to be recorded. The hon, Member is
in the habit intcrrupling in this manner,

SHRI SAMAR GUHA : **

SHRI BALGOVIND VERMA: We
are not concerned with what Pakistan
gays. Our Prime Minister has spoken here
in this very House that it is not only the internal
affair of Pakistan but it is also an internal
affair of India and India has got every right
to take any action it deems fit. So, it is up to
the Government of India to take whatever
action it deems fit, We are educating inter-
national community on the point. So, I think
the hon. Member should not entertain any
fear. We hope that conditions will return
to normaley within six months, and they will
go back to their country,

ot ove. @Y. A8 (FETR) - wE e
WEfist a1 e §, a8 daq i
ST &7 FoA A WE §, Thow' TG U AL T-
qmwa wary 81 3w fan wd w2em
gdaT arer e fa § w8 weonfadt o)
Y9N qwi AMAG & 7 Lz 731 & weg-
NRW ¥ WIGT § | WIGH 87 FRT AAT $9Y
¥ gegg g wronidt @ A g1 g e
ars. 1 faté Hagraard

“‘About 13,000 refugees are still awaiting

rehabilitation at the transit camps at Mana
in Raipur.”
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‘“Though the Centre wants to settle the
remaining refugees in Dandakaranya, the
State Government finds it difficult to tnake
available any more land to the Development
Authority oveilooking the claims of the
landless Harijans and Adivasis of Bastar
District.”
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The simple question was whether certain
States had refused to take them. But here is
avery good Minister who 1s replying to all
80rts of questions and 1 am a good Speaker
keeping silent all the time

SHRI ATAL BIHARl VAJPAYEE :
(Gwalior). And we are good members who
are raising all sorts of questions,
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MR. SPEAKER : Does the Minister
reafly believe that they will go back ?

SHRI SAMAR GUHA : If the Govern-

ment leaves the nincompoop stance in respect
of Bangla Desh, they will go back.

(Interruptions)

SHRI S. M. BANERJEE (KANPUR):
He is always attacking the Government and
by attacking the Government he is strengthe-
ning the hands of Yayha.

SHRI SAMAR GUHA : 1 repeat if this
Government sheds the nincompoop stance
they will be compelled to stop the butchery,
killing and turning away and then they will
go back. But the Government here are talking

(Imterruptions)

SHRI S. M, BANERJEE : He is overdoing
it.

MR. SPEAKER H | shou}d say to prof.
Samar Guha that something is worng with you,

SHRI S. M. BANERJEE : It is always
wrong, not sometimes.

SHRI SAMAR GUHA : What the Govers-
ment is doing is a great wrong, I may be a little
bit wrong...... (Interruptions)

SHRI PILOO -MODY (Godura): Are
you disagreeing with him ?

MR. SPEAKER : I only disagree with
Piloo Mody.

i ww b «ti‘wm * um
foopalrs a g & a0k 0 ol § W
¥ oty et 43 o I R N
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SHRI JYOTIRMOY BOSU (Piamond
Harbour) : Sir, I have a very important
matter to be brought to your notice. 1 will
take not more than a minute.

MR, SPEAKER : Only one minute,

SHRI JYOTIRMOY BOSU : Yes, sir.
Mr. John Stonchouse, a member of
Parliament, and a former British Minister, has
suggesied the setting up of an International
Commission of Jurists to consider the war-
crimes of Pakistan military leaders ip Bangla
Desh, and to bring them on trial. He has
very correctly pointed out that the awful
genocide, horror and barbarity of the Pakistan
army in the State had passed the stage of
being an inteynal and was now 8 matter
for the world community to take note of. He
has demanded immediate actipn by the Security
Council under the Ge Conference in
which Pskistan is a signatory. He insists
that the convention be enforced by every form
of United Nations pressure and if necessary
by direct intervention. We must react to it
immediately and set the ball ralling without
any delay.

Thank you.

MR. SPEAKER : Papers to be laid on
the Table,
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SHRI JYOTIRMOY BOSU: What'st
the reply, Sir? A senior Miister, the Minister
of Defence, is sitting théfe. What do they
think of this? (Imterruption)

MR, SPEAKER: No, no. 1 am not
going to ask him say anything. I am not
going to agree to your request.

12.38 hry.

PAPERS LAID ON THE TABLE

MYSORE LEGISLATURE SALARIES OF MEMBERS
(AMENDMENT) RULES, 1971

THE MINISTER OF PARLIAMENTARY
AFFAIRS, AND SHIPPING & TRANSPORT
(SHRI RAJ BAHADUR): I begtoiay on
the Table acopy ofthe Mysore Legislature
(Salaries of Members) (Amendment) Rules,
1971 published in Notification No. G.S.R.
117 in Mysore Gazette dated the 7th May,
1971, under sub-section (2) of section 15 of
the Mysore Legislature Salaries Act, 1956
read with clause () (iv) of the Proclamation
dated the 27th March, 1971, issued by the
President in relation to the State of Mysore.
{Placed in Library See No.LT— 379/71}.

ANNUAL Reporr oF Exscurive COMMITTES
or TRUSTEES OF VICTORIA MEMORIAL
Havry, CALCUTTA

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE (SHRI K. S. RAMASWAMY) :
I beg to lay on the Table a copy of the Annual
Report (Hindi and Englivh veniom) of the
Executive Committee of the Trustees of the
Victoria Memorial Hall, Calcutta, for the
year 1969-70, together with Audited Acgounts,
[Placed in Library See. No. LT—380[71].

NOTIFICATIONS UNDER CENTRAL  ExcCise
Rowss, Cenrrar Exciie anp  Sasy
AcT, AND Cusrems AcCT

_ THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR1 K.R.
GANESH) : 1 beg to lay on the Tyble—



